FORM B
PUBLIC ANNOUNCEMENT
[Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016]

FOR THE ATTENTION OF THE STAKEHOLDERS OF
GANGOTRI GLAZED TILES PRIVATE LIMITED

' ~ RELEVANT PARTICULARS

1. | Name of Corporate Debtor Gangotri Glazed Tlles Prlvate lelted
2. | Date of incorporation of corporate debtor 02nd August, 2007
3. | Authority under which corporate debtor is | Registrar of Companies, Ahmedabad
incorporated/registered
4. | Corporate Identity No. /—Limited—hiability |U26916GJ2007PTC051437
IdentificationNe: of Corporate Debtor
5. | Address of the registered office and—prineipat | Survey no. 130/P, N. H. 8-A, Tal. Wankaner,
office{ifany) of corporate debtor Dhuva, Gujarat - 363622
6. | Date of closure of Insolvency Resolution |02rd November, 2020
Process
7. | Liquidation commencement date of Corporate | 02nd November, 2020 (Order uploaded on NCLT
Debtor website on 09th November, 2020)
8. | Name and registration number of the | Mr. Keyur Jagdishbhai Shah
insolvency professional acting as liquidator
Regn. No.: IBBI/IPA-002/IP-00244/2017-
18/10729
9. | Address and e-mail of the liquidator, as |Address: 408, Chitrarath Complex, Opp.
registered with the Board Municipal Market, Off C.G. Road,
B/h Hotel President, Navrangpura,
Ahmadabad - 380009, Gujarat
E-mail id: cs.keyurshah@gmail.com
10.| Address and e-mail to be wused for |Address: 1007, Sun Avenue One, Near Shreyas
correspondence with the liquidator Foundation, Manekbaug Society, Ambawadi,
Ahmedabad, Gujarat - 380015
E-mail id: cirp.gangotri@gmail.com
11.| Last date for submission of claims 09t December, 2020

Notice is hereby given that the National Company Law Tribunal, Ahmedabad Bench has
ordered the commencement of liquidation of the Gangotri Glazed Tiles Private Limited
on 02nd November, 2020 under section 33 of the Code.

The stakeholders of Gangotri Glazed Tiles Private Limited are hereby called upon to
submit their claims with proof on or before 09t December,2020, to the liquidator at the
address mentioned against item No. 10.




The Financial Creditors shall submit their claims with proof by electronic means only. All

other creditors may submit the claims with the proof in person, by post or by electronic
means.

Submission of false or misleading proof of claims shall attract penalties.

et

CS KEYUR J. SHAH :
Liquidator of Gangotri Glazed Tiles Prlvate Limited
Regn. No.: IBBI/IPA-002/1P-00244/2017-18/10729
Date: 10th November, 2020

Place: Ahmedabad
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Should our schools reopen after Diwali?

Schools Shut
After Opening
In Many States

Bharat Yagnik and
Paul John|mn

Ahmedabad: Justas the sta-
te health and education de-
partment scripts SOPs for
school and colleges and in-
stitution to reopen, the deci-
sion teeters on the edge of
normaley and a disaster. Ut-
tarakhand, Andhra Pradesh
and Mizoram, which had re-
opened schools a few weeks
back, had toshut immediate-
ly as many students and tea-
chers contracted the virus.
Odisha and Delhi govern-
ments have declared that
they won't reopen schools
anticipating a second wave

of Covid-19during winter.
Parents and teachers in
city areworried of thedisea-
se, and also want normaley
should be achieved. But they
voice their

concerns on
CovID who would
FEARS RV s
—————— sible,whena

second wave is anticipated
during winter.

“In colleges, a lecture ro-
om seats more than 60 stu-
dents, there are professors
and students with co-morbi-
dities who canbe exposed to
the virus. What about stu-
dents who live in crowded
hostels or PG accommoda
tions? Have these factors be-

Reopening schools

a disaster in making,

o" THE STUDENTS' SAFETY n 3
® All students and staff t d b d
DRAWING Mt cautions docs po
BOARD g v N amcs. Weare
ani com
continue wearing them that all schools will stay S oo o inviting
CENTRAL GOVT al through closed till Dec 31 B e thoskt> | diastzrby
SOPS @ Older, pregnant employees, LTI 80 teachers in ments are finalising the stan- | 'e0PeNINg
@ 0nline learning and employees with underlying  jttarakhand test positive dard operating procedures | Schoolsin
shall continue to be medical conditions not to be within 5 days of recpening (SOPs) for reopening schools | Gujarat. Wehave
the preferred mode exposed to frontfine work of schools. 84 schools after Diwali, the Indian Medi- | exampleof states
of teaching and shall requiring direct contact with closed across 5 blocks cal Association’s (IMA) Surat | like Andhra Pradesh where
be encouraged students 294 chapter has raised concern | Sehools had to be shutafter 600
T — @ Educate children notto teachers and 575 students over thestate government'sde- students and 830 teachers were
Students preferring exchange masks withothers  in Andhra Pradesh test cision, tested Covid-19 positive.
to attend online classes eSimplehealth positive. Most of the It has claimed that stu- | Children do not have etiquette
may be permitted to do so ® Ensure @ Mandatory hand sm:i: ; teachers underwent dents, especially those in the | of wearing masks, social
@ Students to maintenance and washing for all et o) d staff testing prior to the primary and secondary scho- | distancing etc. Even if one child
attend schools/ _ monitoring of _ students and staff at reqular f“ eb;:fri;! reopening of schools ols may become super-sprea- | s infected, he will spread the
institutions only L& intervals m;"d a“y‘ CEEDvan | | 4 with the second wave of | nfectionto others inschoolas
with written w ® School campus ® Disinfect learning materials, = R T ovemmer:ﬂ;clarﬁ that Covid-19 set to strike the state | well as at home
parents’ consent E3  should be cleaned daily teaching aid, sports items, swings, @ Ensure availability ‘"gmes* ;mm i the national duringwinter: Dr Chandresh Jardosh |
® Attendance should not be and a daily record of desks, chairs, computers, printers, faoerinmm o |l b capital will remain closed Medical experts and TMA | poedopr cunpar
enforced and should depend areas cleaned may be laptops, tablets among others Wagieng 6aps TOr Sion 4 2 office-bearers on Tuesday ur-
on parental consent e i B Ereurs vy oFsoap gﬁ::]';ﬂ;‘:;g:m'“ ISR ged the state governmenttore- hardly 20% are women. When
T 7 consider its decision and cau-  children willstart goingtoscho-
® e 3 oy I - " hon © 4
@ States/UTs to prepare own mzﬂ‘::i’;ﬁ:ﬁﬁsg::% :: g:"’t:fcnh‘“: 5, 'c;:anﬁ\::hr at all hand-washing students to bring [TEEA Mizoram tioned that there should notbe ol they will contract infection
50Ps regarding health and teant it ¥ e home-cooked government decides to any lapse that would put the and spread to their mothers
safety precautions Eaningacivitles . ® Frequent cleaning and disinfecting z food,avoid sharing  shut all schools that were students, parents and their fa- first. Even elderly peoplewillbe
® Schools which @ Carry out frequent =2 of washrooms during school hours food or utensils reopened for students of mily members at risk. putata greater risk.”
reapen will have cleaning and sanitization should be ensured ol tTollow Classes 10 and 12 due to IMA  officebearers  said Ar.curdm5 o Dr- Shah the
to mandatorily of commonly touched [m] @ Cleanliness and hould be : i the rising number of that they will be en  from
follow state govt surfaces like doorknobs s i G racday el | locally itted Covid launching  a CHILDREN, ELDERLY claas 19 are the
0Ps and latches asked to assist teachers cases campaign on sn- AT HIGH ER RISK most vulnerable
cial media tor, who are at
‘ E IN TRANSPORT (N PROBLEM AREAS | SOPS FOR CRECHES _ [ fivsmre ettt et
[ LINT T ]| PROBLEM AREAS SOPS FOR CRECHES parents and shadents once the. infeotion.
® Sanitization of school transportation  inseating @ Precautions in lecture ® Most schools I;'E)V;:nxlﬂﬂl fmalisl?u the ; hll? aﬁdli;lwﬁiﬂgr DFmKam-
- - 3 p— rooms where more than 60 depend on private . A meeting in this con- p ay anticipated sur-
® School driverand e L] Stud:t; usllggh public f= | studentsare seated vans and school @ nection was held between the ge in Covid-19 cases during win-
:eh:s:gtlcdrét:?z:g :;i'::tam g::;ﬁ:ml; ;l'; dedehy D, P rickshaws; a special medical experts with Dr Kam-  ter and that the students can be-

times and ensure physical/
sodial distancing among
students in the bus/cab

@ Minimum physical distance of 6 feet

en accounted for?" asks

schaols to take all precautions

@ As far as possible, parents of students
of Classes IV may be encouraged to drop

and pick their children

live in hostels and attend
colleges and schools

® Students who have
comorbid conditions

consideration is

required for them

@ In most colleges, semesters for
various courses have ended leaving
just the last academic quarter

Pratham Patel, a lecturer in
acity-based college.

“We don't have many ca-
ses to prove that children
who contract Covid are sa-
fe,” admits a senior health
official who was part of dis-

‘Intas launches 1mmun1ty booster

Times News NETwork

Ahmedabad: A pharma ma-
Jjor based in Ahmedabad on
Tuesday launched a patented
research formulation of Thy-
moquinone that is reported
to boost immunity and ensu-
re higher success in fighting
infections.

The formulation has been
launched under the name
Thymotas by Intas Pharma-
ceuticals Limited.

“It has been tested clini-

cussions in the government .

Bhavin Vyas a parent sa
ys, “If parents are happy
with their children atten-
ding and teachers conduc-
ting online classes, our go-

The formulation has
been clinically
tested

cally as a significant add-on
to the standard treatment of
Covid-19," Intas said.

Thymoquinone isthe acti-
ve biological component of
Nigella sativa, (popularly
known as Kalonji, black cu-
min and kali jeeri).

“Various scientific publi-
cations prove Thymoquino-
ne's multiple pharmacologi-

vernment should accept
that. The safety of children
and those working in scho-
ols is supreme. Let no child,
teacher be affected by this
decision.”

dent, self-financed school
management association,
said, “We will follow every
guideline that the state go-
vernment declares for scho-
ols. But schools cannot be

Sonia Agarwal, another
parent says, “If schools reo-
pen it should be with utmost
precautions. Full safety pro-
tocol should beensured.”

Jatin Bharad, vice-presi-

held accountable, if a child
contracts the virus. A child
remains in school for amaxi-
mum of 4-5 hours, and the
rest of the time they are at
home.”

cally beneficial properties,
the company said. According
to Intas, the formulation has
been developed as a stable,
standardized and ready-to-
use tablet for the first time in
the world.

“Inthe current pandemic,
Thymotas 12.5mg is very suc-
cessful in building immunity
and combating infections ef-
fectively,” said Dr Alok Ch:
turvedi, senior vice-presi
dent and head of medical af-
fairs, Intas.

Times News Network

Vadodara: A few months
from now if you happen to
buy organic vegetables from
the market, there is a possi
bility that it may have been
cultivated by inmates of Va-
dodara Central Jail on the 15
bighas of land within the ja-
il's premises.
Someprisoners, as a part
of welfare activities, indul-
¢ geinfarmingonlandbehind
¢ the jail buildings within the

Plant waste used for growing
vegaies for jail kitchen

produce foruse in the jail kit-
chen using chemical fertili-
zers and pesticides. But now
the inmates have started de-
velopingcompost usingorga-
nicwaste.

Jailofficialssaid thatalot
of plant waste like dried lea-
ves and flowers gets accumu-
lated in the entire campus.
‘The waste, after it decompo-
ses, is mixed with cow dung,

lesh Upadhyay, HOD of Medici-
ne department of BJ Medical
college at the SUDA Bhavan on
Monday. IMA members strong-
ly opposed the government's
decision to reapen the schools.
Dr Hiral Shah, president of
IMASs Surat chapter told TOI,
“Since the first lockdown was
announced in March, children
were at home and they were sa-
fe. If we see the profile of Co-
vid-19 infected people in Surat,

acrossthe farm instead of the
chemical fertilizer.

The inmates have also
switched to drip irrigation
system for watering the
crops. The system was dona-
ted by acompany manufactu-

ringirrigationsystemtosave :

water.

The crops cultivated by H

the inmates are largely used
in the jail’s kitchen, but a
small part is also sold to the

campus. Until recently, the

jaggery and wheat flour. The
compost is then sprinkled

publicby thejail's welfare de-
partment.

comesuper-spreaders,” said Dr
hah.

Pramod Chaudhary, presi:
dent, Surat Unaided School As
sociation (SUSA) told TOI,
“Though it is a big challenge for
us to reopen schools, it will be
practically possible only for the
students of higher secondary
section. Once the SOP is fram-
ed, we will discuss with the
members and take decision ac.
cordingly”

@

Innovation,
start-up centre
inaugurated
atMS University

Times News Nerwork

Vadodara: The Maharaja
Sayajirao Innovation,
Startup and Entreprene-
urship Centre (MSISEC)of
MSUniversity was virtual-
ly inaugurated on Tuesday.

MSISEC is being envi-
saged as the biggest inno-
vation and incubation

RAIL INFRASTRUCTURE DEVELOPMENT

COMPANY (KARNATAKA) LIM
(A Joint Venture of Gowvt. of Karnataka & Ministry of Railways)
Regd. Off: MSIL House, 7° Floor, # 36, Cunningham Road, Bangalore-560052
Tel: 91-80-22370581, Fax: 91-80-22370582,
CIN: UBD100KA2000PLC028171, Email: md@kride in

Tender Notice No. 19 of 2020-2021
The on-line tenders are invited by Execulive Engineer, Ahmedabad (H&B)
Division, Block - G, 2 Floor, Multistoried Building, Drive - in Road, Vastrapur,
Ahmedabad - 380 052 from the Registered contractors (R&B) Department
Tender shall have to be submitting enline through E-Tendering for Estimate
Cost Rs58.36 Lakh to Rs. 6526 Lakh for 2 (Two) Building Work
Bid can be available & downloading receiving on web site www.

Tender Notice

: KRIDE/Projects/63/2020

TENDER NOTICE

Date: 11.11.2020

nprocure.com on Dated 12/11/2020 to 02/12/2020 for 18:00 Hrs.
More details of work & tender can be available en Information Department
web site www.statetenders.com & Notice Board of this office. Please any

Notification
Revenue Department
Sachivalaya, Gandhinagar
No. AM-2020-636-M-LAM-1216-1361-GH Dated: 14 Oct, 2020
Whereas the Government of Gujarat, Revenue Department Notification No.AM-
nder scton 11(1)of he

centre in the region provi-
ding opportunities to the
budding startups from va-
riedfields.

Through this program,
the university will support
the students right from the
stage of creating proof of
prototype, pa-

Right to Far C in Land Acquisition,
Resattiement Act, 2013 has notified that the lands specified in the Schadule appended
thereto ar needed for the public purpose mentioned therein;

tents tomentorshipand gu-
idance. Building and cam-
pus of more than 25,000 sq

Sealed i g And Whereas the Government of Gujarat, Revenue Depariment Notification No.AM-
ik from i3 i in future by e w0, oriline. mwwwmmmswu Dated:4/01/2019 issued under secon 19(1) o hesaid| |  feetarea has been allocated
of various Permanent Way PSC Slaapars & Finings as per relevant RDSO Drawings"” for o, INF/ABDIS3T/2020 retvsabitels lrr:eve:o]ar?nee? i fi: !;E:S:;Tf ingr::::ratuc‘l:;
] tha E s
— and Baly Hosur Doubling Projects as bel rnrms public purpose mentioned there in; And Whereas Government has decided to The campus includes
s, N f Work Value PUBLIC NOTICE withdraw parceis of tand from the acquisition; incubation space, co-wor-
|&. M (Rs.inCr) Regarding Land bearing revenue no.: 39/2, 40, 41 of Mo Tkl Iy e o 10 ng:e;s::;lem by secton 93 of the Right o Falr| | king space, tinkering and
1 |PSC wide based Sleepers 60Kg 24.00 Vill Vadod ject namgjﬂm}ra mu in Land Acquisifon, lab, presenta-
Acl, 2013 the G tent of Gujarat hereby withd the land fied in the 3 i
2 | PSC Sleepers 60kg for Poinls & Crossings fin12and 1in8 12z 2.89 . B o whidms Lo spaciis n £ space meorand i
vestor meeting space
3 | PSCSleepers 80kgforLC, Bﬂdgﬁappnoach SEJ, Guard rail and Slack gauge 473 Under of my client Vadodara Municipal Corporation |, — %sﬁnﬂm Vilsge:That] whichisbeingdevelopedat
4 | FishBolts & 0.38 Advocate Acharya Shrikrishna S. issue this public Notice as under : TFSNo. [ FPNo. | & Wo_ | Area of land witFdrawn %m an estimated cost of Rs 60
5 | Pl , clamps for jogg| CI Bracket, Cl distant blocks and M. 0.74 v'll'lhat tl’Esa hl.le\c}fldﬂn: bearing Ravsnuredsuwsy N?G%Mu;m g;anlef Sq.Mt. lakh.
T F illage Sama,Vadodara, as per record was vested inthe Thi tr housedo
ottty oo s et e I e et M
For details visit : kride in and click “Tenders”, Sd/- ; 5; r,i;%ewgs"sub:gqu;‘"ﬂwgg:,ssf‘ena;é Fuslsh?s{?:doder: By osder and in the name of the Govemnor of Gujaral. sic_amcesp?ce. internetfa-
General Manager (Civil) / K-RIDE Municipal Corporation_ re ctor , Vadodara vide order (i sd- cility, meeting rooms and
No.Jamin/K/Vash 1y622f 2014.Dt. 14108120 14 an (H. J.RATHOD ) presentation rooms, uni-
STAY PROTECTED FROM COVID-19, NO CARELESSNESS UNTIL THERE IS A CURE. IIRELIUEAVERLY 46/2015 D1.08101/2015 (1) No. Jamin Under Secvetary 1o Govemment| | versity officials said.,
. = IK[VQSM!25f4GTé‘22001ZD gGSZO ?r.' 012 (iii)
—fhmt____, No.Jamin/K/Vashif161 14,012/ he state by its
g @ Wear ’ ' Follow Physical ' | a§ yeaintain || ationa. No. |GRI 0304 3/FRCI10 50751785 (1
Distancing & g dt.27.01.2014 and No.GH/177/2013/PRC/10-2013/783 (1
@i9.122014 1‘3:(',;'?",;? hﬁf;'fh;ﬂ;,‘,’,;:,,f‘“(;”,u:'emi'g e NARMADA WATER RESOURCES, WATER SUPPLY & KALPASAR DEPARTMENT
development of said land for slum rehabilitation scheme under E-TENDER NOTICE NO: 11 OF 2020-21
FORM B PPP msda aapgm!ed Vadodara Municipal C arahnn as Nodal - ¥ = o
PUBLIC ANNOUNCEMENT a? the floating tenders accepted the bid of Manav On behalf 01 Governor of Gujarat online (E-Tendering) Tender for the below work is invited by the Executive Engineer |
(Regulation 12 of the Insolvency and Bankrupicy Board of India (Liquidation Process) Regulalions, 2016) L li"las‘lrgc:jure PuL L'd e Ew"nﬁgu poompangsgggsdoexeé?p:gagg; K-H‘Egan““é'g“f;’g'?:g?w Ta. & Dis-Surat Ph-0261-2663048 form the cantraclor registared in class D" & Above
FOR THE ATTENTION OF THE STAKEHOLDERS OF GANGOTRI GLAZED TILES PRIVATE LIMITED was el:.v the said compa gu o uJ
e ———————————————————————————— Ds!d Mnll\p\e mgahons filed in High urt and Suprarna No. | St Name of Work
RELEVANT PARTICULARS urt against the said scheme of rehabilitations has been No.
= . = e dismissed multiple times. It is brought to the notice of gsneral
1 | Name of Corporate Debtor Gangotri Glazed Tiles Private Limited public and all i r:? rested thal?ﬁ on dale zr%ers c?fremm proéml:..nu&a or
Date of incorporation of Gorporate Debtor restraining orders against the ownership e said land or
g 'Authnntly m?m ol Cum:rate oo e Sond AGUN 007 against Enplemenlali%n of the scheme or against the ongoing bl W e T TR (‘2: Hsm‘mw‘w
incorporated’ Registrar of Companies, Ahmedabad IE)GSF:SE n:f}m.'zuzu 5L sub minor exkaran| distry & TWC ExNew (3] mw
4 | Corporate [dentity No. / Eimited-Liability 20 Improvement of existing imigalion inra structure|
" | idemifioationo-of Corporate Debtor | U26916GI2007PTCOS1437 Warks on the system ofatod dstibutary 2| [2) R 62
5 | Address of the registered ofiice and-prineipal- | Survey No. 130/P 1. H. 8-A, Tal. Wankaner, 5ub minor & 6-L subminar. (i ,%?'gﬂ
effice-{itany} of Corporate Dehtor Dhuva, Gujarat- 363622 30| |Improvement ol exising imigation infra stuctura| (1) Rs.19,04,526.47 lacs
6 | Date of closura of Insolvency Resolution j i R, 18 046/
Process Dend November, 2040 Tender Notlce No.- 09/2020-21 o SR S o & 2. b minor x5 Rs SO0
7 | Liquidation commencement date of 02nd November, 2020 (Order uploaded on NCLT Tender from the eligible and ap; Road & Building T e o] (1S
Corporate Debtor website on 09th November, 2020) P on behalf of G\welnornmwara! for the following work are invited by ¥ works on 5-L sub minor ex. kathodra disty and 5-L-| (2) Rs 27,830/
§ | Name and registration number of the insolvency | Mr. Keyur Jagdishbhai Shal the Executive Engineer, Panchayat (R&B) Division, Tapi Vyara, Jila Seva Sadan, 1 sub minor ex. 5-L sub minor ex. kathodra distry ( ) Fis. 1500
| proiessmna\ acting as \uquldalo | Regn.Mo.: IBBIIPA-002/1P- uuzzm,zm 7-18/10729 Block No-10, 1st F‘oorby E- Tendering.The details of the E-Tender can be seen 1" Class
o | Address and e-mail of the liquidator, as registered | Address; 408, Chitrarath Complex, Opp. Municipal from the web corm and tender are to be submitted onfine, 50 mﬂ:ﬁﬁﬂ“ﬁgm m"cn"‘;;?r Eg‘;ﬁz?f" 95 lacs
wih the Board Market, Off C.G. Road, B/h Hotel Presiden, No|  Nameciwark | Estimate Gost | TenderFes| Calegory b mm“w“mm"“‘fw o
Navrangpura, Ahmadabad ~ 360009, Gujarat (Rs. inLacs) | EMD in Rs. minor ex. (4} 'E-1° Cl
E-mail id: ¢ gmail.com 1 2 3 i 5 60 (1) Fls.74 as 199.59 lacs
10| Address and e-mail to be used for Address: 1007, Sun Avenue One, Near Shreyas works on 2-L sub minor, 2-R sub mmm & 3-R|(2) Rs.74,892/-
correspondence with the liquidator Foundation, Manekbaug Society, Ambawadi MMGSY: 2019-20 5ub minor ex kim branch. i
Ahmedabad, Gujarat - 380015 1 Im-ugamsuumamngm 665.75 12000  |Sp.Cate.-| Bridge & 70 = T)Rs 37 68,4087 T s
E-mai id: cirp. @gmail.com Koy O66750  Abovo a9 89 Galo. | workson 1R sub minor exsivelaldisty. | 2) RS 376641
11] Last date for of claims 09th December2020 |104200 T Songach, Dt e | Road & Abave ig HEs.‘Isg?a!—
. *E-1" Class
Notice is hereby given that the National Company Law Tribunal, Ahmedabad Bench has ordered the | [1. Onfine Submission Last Date:10/1212020 tima 18.00 hour. 70 [Tonder D Eime Date 11/11/2020 1o Date 2571172020 Up 1o 16.00 Hours
commencement of liquidation of the Gangotri Glazed Tiles Private Limited on 02nd November, 2020 under | |2 Oniine Opening Date:11/12/2020 time 12:30 hour. ! . 30 Tmrupsoamg Date & Time_ Date 11/11/2020 to Date 25/11/2020 Up t6 18:00
section 33 of the Code. 3. Submission on Tender Fee, EMD , & Other Document Scanning by Electronic 40 |Lastdate EMD. | Dt: 03-12-2020 at 18:00 hrs. in the office of the Executive engineer, kakrapar |
The stakeholders of Gangotri Glazed Tiles Private Limited are hereby called upan to submit their claims with format only. Tonce 4 Ot ot during offics Hes. s xﬁﬁk“fﬂ?‘m {KABC) Sual. ‘Sinchai Bravart, mm
proof on or before 09th December, 2020, to the liquidatar atthe address mentioned against item No. 10 4. Tender Fee & EMD, must be Seﬂﬁ ByR. F‘A D date of 19/12/2020. No: 0261-2669048. (3,; PA.D OR Speed Post. Only
The Financial Creditors shall subrmit their claims with proof by electronic means only. All other creditors may 6. Contract; P g G.5.T rates before Sub 50 |Dale of f price bid. D1.04/12/2020 12.
submwllhecfa\rﬁ:mhlncamul in person, by Duﬂurbvqﬂcmumc means. prices. 6.0 |For Inquiry Contact office Address Executive Enqmeef_ lv.akrapal Right Bank canal Division (K.R.B.C)|
ffalse or mi: ing proof of 6. Other terms,condition and and rectificaion, Corrigendum shall be shown on Ewnl “Sinchal Shav-% Shsf:in;:g N-[,‘?ag;;i% :andra Dumas|
. oax e ¥
Date : 11th Novernber, 2020 CS KEYUR J. SHAH show Wicba; 1 Th B Dot Vi b sl on b o ot oo
Place : Ahmedabad Liquidator of Gangotri Glazed Tiles Private Limited Executive Engineer, Detail Tender Notics fing working days & Hours.
Regn. No.: IBBI/IPA-002/IP-00244/2017-18/10729 | | No. Mahiti-Surat853/2020 Tapi-Vyara No. Mahiti-Surat/845/2020
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